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Shiftlag of ONGC Reglonal Office
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486. SHRI MAHI LAL : Will the
Minister of PETROLEUM AND CHE-
MICALS AND FERTILIZERS be
pleased to state :

(a) whether a decision was taken by
Chairman, ONGC to shift its regional
office from Jawalamukhi to Hoshiarpur
and also retain some staff at Jawalamu-
khi keeping in view the difficulties of the

H

(b) whether it is also a fact that the
matter is under contideration with the
Minister since long;

(c) the reasons for not clearing the
proposal so far ; and

(1) ths tims likely to bz taken in accor-
1iag any-3sal to th= proposal in view of
t3: dilizaltiss of most of the employees ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM
AND CHEMICAL AND  FERTI-
LIZ3RS {SHRI JANESHWAR
MISHRA) : (a) to (d) . The final

of the Chail

irman,

ng of the headquarters of the
l1war'am tkh? Project to Hoshiarpur have
>r:1 rzzcived on 23-3-1978 and a  deci-
i1 in the matter will be taken soon.

*s»3>mnls for Electoral Reforms
*487. SHRI G. M. BANATWALLA :

SHRI MUKHTIAR SINGH
MALIK t

Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether Election Commission has
recently submitted any proposal to the
Sovernment in regard to the reforms in
the electoral system in the country ;

(b) what are the reforms suggested in
the electoral system ; and

thereto

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) : (a) Yes, Sir,

(b) A Statement containing the details
of the proposals is laid on the Table of
the House. [Placed in library. Ses Now
LT 1938/78)

(c) The proposals are being examined.

(c) wl?ut is Government’s reaction J
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Advance Increnients

#489. SHRI RAM PRAKASH TRI-
PATHI : Will the Minister of RAILWAYS
be pleased to lay a statement showing :

(a) the total amount which the Rail
way Administration bears annually om
account of advance increments ;



39 Written Answers

(b) whether it is a fact that in some
alutheadmmcnuwmhm

into
and

(c) if 30, steps taken by the Administra-
tion to adjust the increments granted to
loyal workers ?

THE MINISTFR OF RAILWAYS
?P)ROF MADHU  DANDAVATE) :

in 1976, theutunlelpendnureameto
Rs. 5.3 crores per annum.

(b) No, Sir. In fact, even ‘when advance
increment was allowe:

from 1-6-74 it was chnﬁcd that the sub-
sequent increments in the scale in which
Advance increment was granted
accrue to those employees on the nonrul
date, and not on the anniversary of the
grant of advance increment.

(c) Does not arise.
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